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FT.AT. 1383(3N).— FrslT TTHTL, TPT TSIHTT ATATHIH, 1956 (1956 FT 48) T 41T 3 F & (F)
FTET &< oTfRal T ST 2 g0, = & 2 s @ 7o fafafae, o weer oo # qu yeafag age
AR, AHA-TRE@YR  (AL-I) - TR Fidles RIS, & daw-03 (FFHT. 142,195
T f.5ft. 214.350 T%F) F @US F Hao §, I AT ATAR & HATT (FTSTHA / T A T T4, q113),
AT, T AT TATAT g S ATAIH 6 (el T ATFHET F FcAT FT qTAT FA & o0 T
STERAAT o TSI § YT o6 AT o TEIH AR 6 & H AIE8FT Feadl gl

AT
ST T ST § AT TEqAa AET TSHE, ATHA-TIEYR (FL0-1) ZTE-Tf 1 TR Higlee RN,
¥ F4or-03 (.. 142.195 & fh.7ft. 214.350 ) Ft i =7 3ot
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[T. . E-300448]
a9 e, Feaw

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 16th March, 2026

S.0. 1383(E).— In exercise of powers conferred by clause (a) of section 3 of the National Highways Act,
1956(48 of 1956), the Central Government hereby authorizes the officers mentioned in column (2) of the Schedule
annexed here to as the competent authorities to perform the functions of such authorities under the said Act with effect
from the date of publication of this notification in the Official Gazette, in respect of the stretch of land from Km.
142.195 to Km. 214.350, Package-03 of the newly proposed High Speed Access Controlled Corridor from Shamli
- Gorakhpur (Phase-I) for building (widening / four-laning, etc.), maintenance, management and operation in the State
of UTTAR PRADESH as specified in the Schedule given below.

SCHEDULE

Acquisition of land in respect of High Speed Access Controlled Corridor from Shamli - Gorakhpur (Phase-I) in
the State of UTTAR PRADESH on the stretch from Km. 142.195 to Km. 214.350 (Package-03)

SI. No. | CALA Stretch State District Taluk/Mandal Name of the Village
1 2 3 4 5 6 7
1 SLAO, Newly UTTAR | BIJNOR Dhampur 1 |Muzahidpur
Bijnor Proposed |PRADESH
KM 142.195
TO KM 147

[F. No. E-300448]

SHAIKH AMINKHAN, Director
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